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as providing amenities for tourist. is the 
responsibility of the Central and State 
Tourism Departments. 

Clo,.re of NTC .UI. I. ""It BeD •• I~ 
Andbr. Prade.h, Uttar Pratte." •• d 

Karaataka 

·395 SHRt AMAR ROYPRADHAN : 
Will tbe Minister of TEXTILES be pleased 
to state: 

(a) whether some units/mills of the 
National Textile Corporation are ioing tc) 
be closed in West Bengal. Andhra Pradesh 
Karnataka and Uttar Pradesh in the near 
future; 

(b) if so, the reasons therefor; and 

(c) the steps Government propose to 
take to provide alternative employment to 
those workers who will be rendered 
jobless '? 

THE MINISTER OF STATE OF THE 
MINISTRY OF TEXTILES (SHRI K.HU-
RSHID ALAM KHAN): <a> No final 
decision has been taken regarding the clo-
sure of any. mills so far, 

(b) and (c) Do not arise. 

Export or K udremukh Iron .. Ore to Japan. 

·39', SHRI DHARAM PAL SINGH 
MALIK: 
SHRI M. RAGHUMA 
REDDY: 

Will the Minister of COMMERCE be 
pleased to state: 

(a) whether an agreement bas recen-
tly been signed with Japan for the export 
of Kudrcmukh Iron Ore; 

(b) if so, the terms of the aareement; 
and 

(c) the foreiln exchanae likely to be 
~arned thereby ? 

THE MINISTER. OF COMMERCE 
AND FOOD AND CIVIL SUPPLIES 
(SHRI P. SHIV SHANKER) : ' <a) to (c) : 
A Memorandum of Understandioa has 
pe~ lip\'d with J,panc" Sfe,l Mill$ b)' 

Wr'tt,n. AlUw'r.J 

Minerals aad Metals Trading Corporatioll 
of India Ltd. and Kudramukh Iron Or. 
Company Ltd. on 14th' February, 1986. 
It provides for export of 2.S milJion tonnes 
of Kudramukb iron ore concentrates· in 
1986-87. ForeiaD exchange likely to be 
earned thereby would be about Rs. 38 
crores. 

CODtereD~e of flBaDeial laldtationl 
and baak. to reylew flnenelag aad 

refl.h'l of lick ladu.tries. 

·397. SHRI K. PRAOHANI : 
• 

DR. B.L. SHAILESH : 

Will the Minister of FINANel! b, 
pleased to state : 

(a) whether his Ministry had asked 
the Reserve Bank of India to convent a 
conference of financial institutions and 
banks to review all aspects of financinl 
and reviving of sick industrial units; , 

(b) if so, tbe conclusions arrived at 
by the sai(} conference: and 

(c) Government'~ reaction thereto? 

THE MINISTER OF STAT~ IN THE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY),:. (a) to (c) 
Reserve Bank of India (RBI) convened a 
meetin, on 21.2.86 to consider matters 
relatiol to to-ordination between State 
Financial Corporations (SFes) and Banks, 
identification of incipient sickness in small 
scaJe industrial sector, and other related 
matters. The nleeting was attended by 
representatives of several SFCs and Com-
mercial ·8anks, Industrial Development 
Bank of India (lOBI) and Ministry of 1»-
dustry. The "main decisions arrived at in 
the said meeting were joint or simultane-
ous appraisal of term loans by SFCs and 
Banka and expeditious sanction of workina 
ct\pital. so that it is conveyed to units with-
in 3 months berore their ,Oinl into pro-
duction. 
{Trllnllationj 

Coastruction or Tourllt' L.odges 

·398. SHRI BANWARI .LAL 
BAIRWA: Win the Minister of'PARLIA .. 
MBNTARY AFFAIRS ~ND T0l1RI5N 
b~ plean<{ t9 $t.t~ j 


